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ON beitaif of the Conimittee on Private Members; Bills and 
Resolutions, I, having been authorised by the Comminee, 

present this the Tenth Report of the Comm~ttee. 

2. The Committee met on the 24th August, 1954, ~o consider the 
Resolutions set down j.n the List of Business for Friday, the 27th 
August, 1954. 

3. The Members whose Resolutions had been included in the 
Agenda for the 27th August, 1954, were also invited to be present 
at the meeting and two of them attended the meeting. 

4. The Committee having considered all aspects with respect to 
the Resolutions on the Agenda for the 27th August, 1954, recommend 
the following time-table: 

(i) Resolution regarding r':s!rvati:>n of the 
production of S:zrees and Dlzoties for 
the handloom industry. 

u) Resolution regardin~ rationalisation 
schemes for the Textile and Jute Indus­
tries. 

(iii) Resolution regardini measures for eradi­
catinS corruption, bribery and other 
illegal practices by Government servants. 

(;v) Resolution regarding constitution of a 
Standing Committee of the House to 
examine the working and accounts of 
undertakings financed by the Central 
Government. 

NEW DELHI; 

lis :16th AUifust, I9S4. 

Out of the total time of two hours 
allotted to this Resolution 22 
minutes were taken lIP on the 
30th April, 1954. The balance 
of one hour and 38 minutes may 
be completed on the 27th 

ust 1954. 

3 hours. 

2 hours. 

2 hours. 

AMMU SWAMINADHAN 



APPEN'DiX 

Motioft re: adoption of the Tenth Report of Committee on Private 
Members' Bills and ResoluUons 

The following motion was moved by Shnmati Ammu Swam ina­
dhan and was adapted by the House on the 27th August 1954:-

"That this House agrees with the Tenth Report of tl.a Com­
mittee on Private Members' Bills and Resolutions 
presented to the House on the 26th August, 1954." 

[L.S. Deb. dated 27th August, 1954]. 


